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COITAM: SI]ItI B.S.V. PIiAKASH KUMAR
MEMBER U)

SHRI RAVIKUMAR DURAISAMY
MEMBER (T)

ORDEII SIIEE'I OF ]'HE HEAIilNC OF MUMBAI BENCH OF THE NATIONAL
COMPANY LAW TR]I]UNAL ON 05.09.2018

NAN,lh O[ l'HL] l'AIt llES: Sterlilt, Porver (lri \/clrtLrres I.tcl

SEC t ION: 230-232 of Cornpanies Act, 2013

ot{DIllt

RAVIKUMAII DURAISAMY
\lt rnlrer ( l'eclrnic:rl)

lJ.S.V. PRAKr\St I KUMAI(
\ l.'r'ntrt'r' (JLrdicial)

At reqlrcst of the Petitiorler's Counsel, list this matter on 12.09.2018.


